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LooTINo OF PASSENOERS BETWEEN 
AoNLA AND REoTI BAHARA-KmlRA 

&rATIONS 

3943. SHRI VISHWA NATH PAN-
DEY: Will the Minister of RAIL-
WAYS be pleased to state : 

<a> whether it is a fact that passen-
&en of the Second Oass compartment 
of the 356 Down Bareilly-Agra Passen-
ger were robbed by armed men at gun 
point between Aonla and Reoti Bahara-
Khera stations on the Bareilly-Aligarb 
Section on the 24th May, 1968; and 

(b> if so, the action taken hy Gov-
ernment in the matter? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) Yes, 
but the incident was on 21-5-68 between 
Nisoi and Aonla Stations. 

(b) Government Railway Police, Ba-
reilly registered a case pn crime No. 91 
ulss 394/397 IPC on 22-5-68. 2 cri-
minals were arrested and a wrist watcb 
worth about Rs. 4001 - and a country 
made pistol were recovered. The third 
suspected accused surrendered in the 
court, while the fourth is still at large . .. 




